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 Title  :  Papers  laid  on  the  Table  of  the  House  by  members/Ministers.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER’  OF

 INFORMATION  AND  BROADCASTING  (SHRI  PRIYA  RANJAN  DASMUNSI):  :  ।

 beg  to  lay  on  the  Table-

 (1)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian

 Institute  of  Mass  Communication,  New  Delhi,  for  the  year  2004-2005,

 alongwith  Audited  Accounts.

 (11)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of

 the  working  of  the  Indian  Institute  of  Mass  Communication,  New  Delhi,  for

 the  year  2004-2005.

 (Placed  in  Library.  See  No.  LT  3469/05)

 (2)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Satyajit

 Ray  Film  and  Television  Institute,  Kolkata,  for  the  year  2003-2004,  alongwith
 Audited  Accounts.

 (11)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of

 the  working  of  the  Satyajit  Ray  Film  and  Television  Institute,  Kolkata,  for  the

 year  2003-2004.
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 (3)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the

 papers  mentioned  at  (2)  above.

 (Placed  in  Library.  See  No.  LT  3470/05)

 (4)  A  copy  of  the  Prasar  Bharati  (Broadcasting  Corporation  of  India),  Annual  Report  of

 the  Corporation  (Amendment)  Rules,  2005  (Hindi  and  English  versions)  published  in

 Notification  No.  G.S.R.  713  (ए)  in  Gazette  of  India  dated  the  gth  December,  2005.

 (Placed  in  Library.  See  No.  LT  3471/05)

 THE  MINISTER  OF  DEFENCE  (SHRI  PRANAB  MUKHERJEE):  I  beg  to  lay  on  the

 Table-

 (1)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 Aeronautical  Development  Agency,  Bangalore,  for  the  year  2004-2005,

 alongwith  Audited  Accounts.

 (11)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  Aeronautical  Development  Agency,  Bangalore,  for  the

 year  2004-2005.

 (Placed  in  Library.  See  No.  LT  3472/05)

 (2)  |  Acopy  of  the  Annual  Administration  Report  (Hindi  and  English  versions)  of  the

 Cantonment  Boards,  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (Placed  in  Library.  See  No.  LT  3473/05)
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 (3)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Institute

 for  Defence  Studies  and  Analyses,  New  Delhi,  for  the  year  2003-2004,

 alongwith  Audited  Accounts.

 (11)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  Institute  for  Defence  Studies  and  Analyses,
 New  Delhi,  for  the  year  2003-2004.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the

 papers  mentioned  at  (3)  above.

 (Placed  in  Library.  See  No.  LT  3474/05)

 THE  MINISTER  OF  PETROLEUM  &  NATURAL  GAS  AND  MINISTER  OF

 PANCHAYATI  RAJ  (SHRI  MANI  SHANKAR  ATYAR):  I  beg  to  lay  on  the  Table-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-

 section  (1)  of  section  619  A  of  the  Companies  Act,  1956:-

 (a)  (1)  Review  by  the  Government  of  the  working  of  the  Balmer  Lawrie

 and  Company  Limited,  Kolkata,  for  the  year  2004-2005.

 (11)  Annual  Report  of  the  Balmer  Lawrie  and  Company  Limited,

 Kolkata,  for  the  year  2004-2005,  alongwith  Audited  Accounts  and

 comments  of  the  Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  3475/05)

 (b)  (1)  Review  by  the  Government  of  the  working  of  the  Hindustan  Petroleum

 Corporation  Limited,  Mumbai,  for  the  year  2004-2005.

 3/7



 11/14/2018

 (11)  Annual  Report  of  the  Hindustan  Petroleum  Corporation  Limited,

 Mumbai,  for  the  year  2004-2005,  alongwith  Audited  Accounts  and

 comments  of  the  Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  3476/05)

 रसायन  और  उर्वरक  मंत्री  तथा  इस्पात  मंत्री  (श्री  रामविलास  पासवान)  :  अध्यक्ष  महोदय,  मैं  निम्नलिखित पत्र  सभा

 पटल पर  रखता  हूं.  :-

 (Placed  in  Library.  See  No.  LT  3477-97/05)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CIVIL  AVIATION  =  (SHRI
 PRAFUL  PATEL):  I  beg  to  lay  on  the  Table-

 (1)  |Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indira  Gandhi

 Rashtriya  Uran  Akademi,  Rai  Bareli,  for  the  year  2004-2005,  alongwith  Audited

 Accounts.

 (2)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of

 the  working  of  the  Indira  Gandhi  Rashtriya  Uran  Akademi,  Rai  Bareli,  for  the  year
 2004-2005.

 (Placed  in  Library.  See  No.  LT  3498/05)
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 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  RAILWAYS  (SHRI  R.  VELU):  I

 beg  to  lay  on  the  Table  a  copy  each  of  the  following  papers  (Hindi  and  English  versions)

 under  sub-section  (1)  of  section  619  A  of  the  Companies  Act,  1956:-

 (1)  Review  by  the  Government  of  the  working  of  the  Indian  Railway  Finance

 Corporation  Limited,  New  Delhi,  for  the  year  2004-2005.

 (2)  Annual  Report  of  the  Indian  Railway  Finance  Corporation  Limited,  New

 Delhi,  for  the  year  2004-2005,  alongwith  Audited  Accounts  and  comments  of

 the  Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  3499/05)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SOCIAL  JUSTICE  AND

 EMPOWERMENT  (SHRIMATI  SUBBULAKSHMI  JAGADEESAN):  I  beg  to  lay  on

 the  Table-

 (1)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National

 Trust  for  the  Welfare  of  Persons  with  Autism  Cerebral  Plasy,  Mental  Retardation  and

 Multiple  Disabilities,  New  Delhi,  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (11)  =  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of

 the  working  of  the  National  Trust  for  the  Welfare  of  Persons  with  Autism  Cerebral  Plasy,
 Mental  Retardation  and  Multiple  Disabilities,  New  Delhi,  for  the  year  2004-2005.

 (Placed  in  Library.  See  No.  LT  3500/05)
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 (2)  (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National

 Commission  for  Backward  Classes,  New  Delhi,  for  the  year  2004-2005.

 (11)  ।  A  copy  of  the  Memorandum  of  Action  Taken  (Hindi  and  English  versions)
 on  the  advices  tendered  by  the  National  Commission  for  Backward  Classes,  New  Delhi,
 for  the  year  2004-2005.

 (11)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of

 the  working  of  the  National  Commission  for  Backward  Classes,  New  Delhi,
 for  the  year  2004-2005.

 (Placed  in  Library.  See  No.  LT  3501/05)

 (3)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-

 section  (1)  of  section  619  A  of  the  Companies  Act,  1956:-

 (1)  Review  by  the  Government  of  the  working  of  the  National  Scheduled

 Castes  Finance  and  Development  Corporation,  New  Delhi,  for  the  year  2004-2005.

 (11)  |  Annual  Report  of  the  National  Scheduled  Castes  Finance  and  Development

 Corporation,  New  Delhi,  for  the  year  2004-2005,  alongwith  Audited  Accounts

 and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (Placed  in  Library.  See  No.  LT  3502/05)
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